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oft Sea cite fart aT aaa Zz. 
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( 3TATeINUT ) 

Wiislent A Wenig 

wai 194] ane, dan, fers 26 Ari 2018s—aa 5, war 1940 

afar ae far 
Tae, AeAY WH, ATT 

are, feat 26 Arf 2018 

%. WH-T-3-01-2018-1-Wa-(39).— Hee Te VS Strer THT sree, 2018 Hl Bt 15 ERT yea waa 

Bl wit Yoana Ba, Ws WER, Uae, wees ee ats Shr some fray, 2018 4 frafefiad deter Hedl &, 

aaa 

ae 

aaa fret & fren 3 4 scPe (a) & ero, frafafed softer eenfa fren oe, saiq:— 

“C1) wet afsrina carat suet aT PTAA, — 

CH) ad ae Ht Siew, sa ae free yam fear aM aren Soa Aaa 3, & saa & ca fa & 

aa Hem, atk 

(a) aed We & yam velte fer & fed 2s soe ad & 30 ore al a sam yd aan ae are HOU 
srt amet me at 10 ate a sah yt HoT.” 

(2. 46 aftapen fear 26 ard 2018 8 were er. 

eager Ue HAT A aa aneenqany, 
wa. St. frenftr, stafaa. 
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Woe, fea 26 Are 2018 

WH. Wh-U-3-01-2018-1-Wa — kd & Sia H atpede 348 Hus (3) H ae F, ga area at afd 

wus WH-W-3-01-2018-1-4Fs (39), feria 26 BFE 2018 HI sitet sae Tea & fare B UAeERI wala fT 

ST &. 

Heqyey Ue F A A aM SeVTARK, 
wa. &t. frortar, scat. 

Bhopal, the 26th March 2018 

F A 3-01-2018-I-V( 39).—In exercise of the powers conferred by Section 15 of the Madhya Pradesh High 

Speed Diesel Upkar Adhyadesh, 2018, the State Government, hereby, makes the following amendment in the 

Madhya Pradesh High Speed Diesel Upkar Niyam, 2018, namely:— 

AMENDMENT 

In the said rule, in rule 3, for sub-rule (1), the following sub-rule shall be substituted, namely :— 

“(1) Every registered dealer shall pay the cess,— 

(a) except for the month of March within ten days of expiry of the month to which the cess to be 

paid relates; and 

(b) payable amount of cess for first twenty five days of the month of March on or before 

30th March of the year and balance of the amount of cess payable for the month of March on 

or before 10th of the next month.”. 

2. This notification shall come into force from 26th March 2018. 

By order and in the name of the Governor of Madhya Pradesh, 
S. D. RICHHARIA, Dy. Secy. 

  

Fae, erat Yeo aa ar ane, Hey ST Hla Hats Yxoraa, vr F yfea der vend— 2018.


